. No.01{03)/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 15.06.2026
ORDER ND.75 of 2026

Officiating President is pleased to order the sitting commencing from 22.06.2026
until further orders for CESTAT, Allahabad as follows:-

PERIOD CORAM WORKS ASSIGNED

From 22.06.2026} Mr. P. K. Choudhary, Hon’ble Member (Judicial) Single Member Bench matters
until further Mr. Sanjiv Srivastava, Hon'ble Member (Technical)
vrders

Note:

1. In the event of non sitting ot a Bench, the adiourned dates of Listed matters will be avalable on the

website www.cestat.ov.ip in the link "Daily orders/court proceedings”.

By Order,

(#tkesh Gupta)
Deputy Registrar
Copy t0:-
SPS to Offictating President/Hon'bie Members, CESTAT, Allahabad/P.A. to Registrar/Deputy/Assistanmt Registras, CESTAT,
Allahabad /Bar Association, Allahabad /0/0 Commissioner (AR), Allahabad /Notice Board/Websie/Guard File/Office Copv.

B% -
sputy Registrar



I*.No. 01(03)/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi- 110066

Dated: 15.06.2026
ORDER NO. 76 0f 2026

Officiating President is pleased to order the sitting commencing from 22.06.2026
until further orders for CESTAT, Chandigarh as follows:-

PERIOD CORAM WORKS ASSIGNED
From Mr. Shyam Sunder Garg, Hon'ble Member (Judicial) and Customs, Excise and Service
22.06.2026 to Mr. P. Anjani Kumar, Hon'ble Member (Technical) Tax Division Bench matters
24.08.2026
From Mr. P. Anjani Kumar, Hon'ble Member [Technical) Single Member Bench
25.08.2026 matiers
until further
orders
Nate
1. From 22.06.2026 to 24 08.2026. 1in the event ol leave of any Member in the Division Bench, the other Member i

the Division Bench will hear Single Member Bench matters.

2. In the event of non sunng of 3 Bench, the adjourned dates of Isted matters van be available on the
website www,cestateov.in in the link "Dailv orders/court proceedings”.

By Ogder,

Mukesh Gupta)
Deputy Registrar
Copy w:

$PS to Officiating Prestdent/Hon’ble Members, CESTAT, Chandigarh/P.A o Registrar/Depuly/Assistant Registrar, CESTAT
Chandigarh /Bar Association, Chandigarl /0/o Commissioner (AR), Chandigarh /Notice Board/Website/Guard File/Offwe

% —



F. No. 01(03)/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 11.06.2026
ORDER NO. 77 of 2026

Officiating President is pleased to partially modify roster order no. 72 of 2026 from
06.07.2026 to 10.07.2026 for CESTAT, Mumbai as follows:-

PERIOD CORAM WORKS ASSIGNED

From 06.07.2026 | Mr. Ajay Sharma, Hon'ble Member (Judicial} and Customs Division Bench matters
to 10.07.2026 | Mr. A. K. Jyotishi, Hon'ble Member (Technical)

Note:

1. In the event of non siting of a4 Bench, the adjourned dates of listed matters will be available on the
website www.cestatgov.in in the link "Daily orders/court proceedings™

(Wfakesh Gupta)
Deputy Registrar

Copy to:-
$PS to Officiating President/Honhle Members, CESTAT' Mumbai/Hyderabad/P.A. to Registrar/ Deputy/Assistant Registrar,
CESTAT, Mumbas /Bar Asspciation, Mumbar /(o Commussioner (AR}, Mumbm /Notce Board/Website/Guard Frle/Ofice

Copy-
f%‘ —
eputy Registrar



F.No. 01(03)/Roster/CESTAT/2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R K. Puram, New Delln-1100646

Pated: 15.06.2026
ORDER NO. 78 0f 2026

Officiating President is pleased to partially modify roster order no. 68 of 2026 from
29.06.2026 to 03.07.2026 for CESTAT, Hyderabad as follows:-

PERIOD CoRAM WORKS ASSIGNED
From 29.06.2026 to | Mr. P. K. Choudhary, Hon'ble Member (Judicial) | Single Member Bench matters
03.07.2026
Nute
1 In the event of non sitting of . Bench, the adiourned cbites of hsted matters will be avinlable on the

website wwwcestareoy in i the bl "Dy orders” Mcourt proceedings”

By Qrder,

Mukesh Gupta)
Deputy Registrar

Copy o -

SPS o Officianng Proscdeay/Hor'dle Member CESTAT Allababad/PA o Hepstoar/0eputeys A o fagns tor U0y

Hyderabad /Bar Association, Hyderabad Q70 Comnnssioner Hyderabad /Note dodard/Weisitegbe o Flefuibes v

%‘ —
eoaly degistrar




FNa 01(03)/Ruster JCESTAT /2026
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 15.06.2026
ORDER NO.79 0f 2026

Officiating President is pleased to partially modify roster order no. 68 of 2026 from
22.06.2026 to 25.06.2026 for CESTAT, Hyderabad as follows:-

PERIOD CORAM WORKS ASSIGNED
From 22.06.2026to | Mr. R. Muralidhar, Hon'ble Member (Judicial) Single Member Bench matters
25.06.2026
Note
L. In the event of non siting of & Bench, the adjourned dates of hsted matters will be available un the

website www,cestatgov,in in the link "Daily orders” /"court proceedings”.

By Order,

F?mﬂ%fpta)

Deputy Registrar
Copy to:-

SPS 1o Otfinating President/Hon'ble Member, CESTAT, Kolkna/PA. tw Registrar/Deputy/Assestant Registrar, CENTAL
Hyderabad /Bar Association, Hyderabad /0/o Commssioner  Hyderabad /Nouce Board /Website/Guard Fite/Office Copy.

—

Deputy Registras



